THE HIGH COURT OF MEGHALAYA
SHILLONG
NOTIFICATION
Dated 10" October, 2018.

Nﬂ.HEM.II{lE-‘fHEDlE!____ Hon’ble the Chief Justice in exercise of powers
under Rule 7(B) 5 of the High Court Of Meghalaya, Rules, 2013 is pleased to
transfer and post the following Grade-] Judicial Officers (adhoc), under the
Meghalaya Higher Judicial Service as under:-

. Sl | Name Presently Posted Now transferred

~ No

{

as

and posted as

1.

ém t1 Dashalene
Kharbteng

[/C District &
Sessions Judge,
Williamnagar,

Central Project Co-
ordinator, High
Court of Meghalaya,
Shillong (on
deputation).

Shri Balaram Joshi

Judge, Motor
Accident Claim

I[/C District &
Sessions Judge,

Tribunal, Tura

Williamnagar.

e

Registrar General.

Copv to:-

l. The Joint Registrar~cum~SEcretar}r to Hon’ble the Chief Justice, High Court of
Meghalaya, Shillong for his Lordship’s information.

2. The Private Secretary to Hon’ble Mr. Justice S.R.Sen, High Court of Meghalaya,
Shillong, for his Lordship’s information.

Courts as per relevant Acts, Rules and Regulations, etc.



4. The Accountant General (A&E), Shillong for information.

5. The Treasury Officer, Shillong/ Williamnagar for information and necessary action.
6. The District & Sessions Judge, Shillong/Williamnagar

7. Smti. D.Kharbteng, 1/C District & Sessions Judge, East Garo Hills District,

Willlamnagar

8. Shri. B.Joshi, Judge, Motor Accident Claim Tribunal, West Garo Hills

District, Tura.

9. The Director, Printing and Stationery, Shillong for publication of the notification in
thﬁ_ next issue of the Gazette.

\{9"1‘ he System Analyst, High Court of Meghalaya, Shillong, for uploading the same in
the official website.

11. Office file.

Reg&fﬁ"f‘&i'ﬁ‘ﬁ.
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